
HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MA'N CASES IN

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF

SEPTEMBER, 2022

HIGH COURT OF MANIPUR

Opening Balance
lnstitution during the

month
Disposal during the month

Closing balance at the end

of the month

civil Cril Total Civil cril Total Civil cril Total Civil Cril Tota I

2874 299 3113 165 11 1,76 162 6 168 281,7 304 3127

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 Years old at

the end of the month

Disposal of cases which are

more than 10 years old

durlng the month

Pendency of cases which

are more than 10 Years old

at the end of the month

Civil Cril Total Civil cril Total Civil Cril Total Civil Cril Total

9 0 9 220 19 239 0 0 0 40 30 70

SUBORDINATE COURTS OF MANIPUR

opening Balance
lnstitution during the

month
Disposal during ihe month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

4906 2790 1696 223 111 334 24Q 136 376 488 9 2165 7654

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 Years old

during the month

Pendency of cases which

are more than 10 Years old

at the end of the month

clvil Cril Total civil Cril Total civil Cril Total civil cril Total

34 26 60 977 556 1533 5 3 8 169 94 263
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